SCTATEMENT OEIMMOVABLE PROPERTY RETURY FOR THE YEAR 2017
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In case where is not possible to assess the value accurately, the approximate value in relation te present conditions may be indicated.

submitted by every memEer of Class I and Class I (Group A and Group B) services under rule 15 (3] of
the Central Civil Services (Conduet) Rules, 1955, fnow rule 18(1)-of the CCS {Conduct) Rules, 1964) on the first appointment to the Service and thereafter .
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